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The Citizenship (Amendment) Bill, 2014 {Amendment of Section 9)

SHRI SHANTARAM NATK (Goa): Sir, I move for leave to introduce a Bill further
to amend the Citizenship Act, 1955.

The question was put and the molion was adopled
SHRI SHANTARAM NAIK: Sir, I introduce the Bill.
The Constitution (Amendment) Bill, 2014 (Amendment of Tenth Schedule)

SHRI SHANTARAM NAIK (Goa): Sir, | move for leave to introduce a Bill further

to amend the Constitution of India.
The question was put and the motion was adopted
SHRI SHANTARAM NATK: Sir, I introduce the Bill.
The Quoting of Source of Law Bill, 2014

SHRI SHANTARAM NAIK (Goa): Sir, | move for leave to introduce a Bill to
provide for the quoting of source of law while publishing notifications, orders, circulars,
tenders for bringing in transparency in government functioning and for matters connected

therewith or incidental thereto.
The question was put and the molion was adopled
SHRI SHANTARAM NATK: Sir, I introduce the Bill.

The Constitution (Amendment) Bill, 2014 (Amendment of Article 39)

S1. Hord fE @) : AE, § R @edr g 6 WRa & Hfeur @ ek
Tl et & fory faerae @1 qrenfia @ ) et < oyl

The question was put and the molion was adopled
<1, dor fiE : weiqy, ¥ Rdus ol yeenfia e g

The Constitution (Amendment) Bill, 2014 (Amendment of Article 214)

S1. Hord fE @) : AE, § R @edr g 6 WRa & Hfeur @ ek
Tl et & fory faerae @1 qrenfia @ ) et < oyl

The question was put and the molion was adopled



